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Shri A.K. Singhal, Member
Shri A.S. Bakshi, Member
Dr. M.K. lyer, Member

Shri M.G. Ramachandran, Advocate, NTPC
Shri Pulkit Aggarwal, Advocate, NTPC
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Record of Proceedings

On request of learned counsel for PKTCL, the matter has been adjourned for hearing on
3.7.2018.

By Order of the Commission

sd/-
(T. Rout)
Chief (Legal)
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